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AFFIDAVIT PROGRESS REPORT ON BEHALE OF THE STATE OE 

1. 

I, Shri Taring Darang, S/o Lt. Tagang Darang, aged about 56 years, Chief Engineer 
Urban Development & Housing, Government of Arunachal Pradesh, Itanagar do hereby 
solemnly affirm and state as under: 

That, I am Shri Taring Darang, Chief Engineer Urban Development & Housing, 
Government of Arunachal Pradesh, Itanagar and | am conversant with the facts and 

circumstances of the instant case in my official capacity. Hence, I am competent to 

swear this Affidavit Progress Report. 

2. That, I have read the contents and I submit that the facts stated in this Affidavit 

Progress Report are true to the best of my knowledge and are derived from the office 

records made available by the concerned Departments. It is also submitted that the 

information on compliance of the Solid Waste Management Rules, 2016 are as 
provided by the Arunachal Pradesh State Pollution Control Board. I believe them to be 
true. No part of the same is false and no material has been concealed there from. 

ARUNACHAL PRADESH. 

3. That at the outset the answering respondent would like to apprise this Hon'ble 

Tribunal that the State of Arunachal Pradesh has made progress in the implementation 
of the MSW Rules, 2016 but is still hampered due to geographical and monsoon related 
constraints due to which the available working time is around 4 to 6 months. Therefore, 
the implementation of MSW Rules, which requires deployment of construction 
equipment, material, manpower to work sites etc., takes a longer time in the State of 
Arunachal Pradesh as compared to other states. 

Chief Engineer 

4. That, this Progress Report is being filed in pursuance of the Hon'ble NGT's order 

dated 24.11.2022 whereby it was directed that six monthly progress reports with 

verifiable progress may be filed by the Chief Secretary with a copy to the Registrar 
General of this Tribunal by e-mail at judicial-ngt@gov.in. The last affidavit of State of 

Arunachal Pradesh was filed on 08.08.2024 which covers the three six-monthly period 

upto05.06.2023, 13.12.2023 and 30/06/2024. 

Deptt. of UD & Housing 
Govt. of A.P. 

Itanaqar 
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No. 

1 

The following are submitted for kind consideration of this Hon'ble Tribunal: 

SI. Paranmeter 1'Six-Monthly 

As per observation made in the Hon'ble Tribunal's last order dated 08.08.2024, the 
position of legacy/solid/liquid waste management is shown orderly as under : 

Table - A:Status of legacy/solid waste management as on 31/12/2024: 

town 

Legacy 
Waste in 

|tanagar, 
Naharlagun 

2six 
Report Monthly 

(05/06/2023) Report 

44,117 Cum 

(44,117Cum 
Treated) 

Chief Engineer 
Dept. of UD & Housing 

Govt. of A.P. 
Itanagar 

SI 

No 

1 

3 

4 

5 

6 

7 

SI 

No. 

1 

2 

3 Six-Monthly Report 
(30/06/2024) 

(44,117Cum Treated) 

Break up % S 
Composition Quanti No 

Plastic 

Paper & 
Woods 

Textile 

BiomasS 
Glass 

Metal 

End 

product 
of legacy 

waste 

0 

Fine soil 

RDF(Refu 
sed 

derived 

Fuel)= 

Hazardous NIL 

Total 

ty 

GOVT 

85 

7 

2.5 

2.65 

0.75 

0.6 

Disposal 
method 

23349.64 
MT 

(Landfilli 
ng) 

8012.28 

MT 

(RDF 
sent to 

Dalmia 

factory) 
31361.92 

MT 

OTAR 
Teken Ete GHCIPR (A.P) * Regd. No, 22683 

Explry QaY 
08/08/2028 

1 

3 

6 

8 

1 

4th Six Monthly Report 
(31/12/2024) 

SI No. 

2 

(44,117Cum Treated) 

Break up 
Composition Quanti 
S 

Plastic 

Paper & 
Woods 

Textile 

Biomass 
Glass 

End 

product 
of legacy 

waste 

Fine soil 

RDF(Refu 
sed 

derived 

Fuel)= 

% 

Metal 0.6 

Hazardous NIL 

Total 

ty 

85 

7 

2.5 

2.65 

0.75 

Disposal 
method 

23349.64 

Page |3 

MT 

(Landfilli 
ng) 

8012.28 
MT 

(RDF 
sent to 

Dalmia 

factory) 
31361.92 

MT 

Reference 

Annexure 
IC at 

Page- 12 to 
18 

|(13/12/2023) 

Others/inert 1.5 Others/inert 1.5 
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SI. Parameter 1"Six-Monthly 
No. 

Legacy 
Waste in 

Pasighat 
town 

1Tokeh Ete 
GÁCIPF AP) 

*Regd. Np. 22682/N Fxplr Date V 
os/o82028 

INDI 

i. Ziro 
i. Aalo 

Report Monthly 

45,266 Cum 

Completed 

In progress 

2nsix 

(13/12/2023) 

10,016 Cum 
4,509 Cum (As 
on Jan'2024) 

Chief Engineer 
Deptt. of UD & Housing 

Govt. of A.P. 

S 
No 

2 

3 

SI 

No. 

2 

3 Six-Monthly Report 

(30/06/2024) 

Break up 
Compositio 
ns 

Plastic, 
Rubber, 
Glass, 
Paper, 
Metal, 
wood, cloth 
Soil, 
Manure, 
C&D 

Volume 
Reduction 

due to 

decompositi 
on of waste 
Total 

End 

product 
of legacy 

waste 

Plastic, 

0 

Rubber, 
Glass, 
|Paper, 

|Metal, 
wood, 
cloth 

Soil, 
Manure, 
C&D 

% 

Quantity 

18% 

62% 

20% 

100% 

Disposal 
method 

of plastic frd 
legacy waste 

SI 

1. One truck No. 

has been ser 
to Dalmia 

factory as 
RDE. 

2. Scrap 
dealer and 

recyclers. 
Land Filling 

S 

Site Leveling 

2 

1 

2 

4h Six Monthly Report 
(31/12/2024) 

Break up 
Compositi 
ons 

Plastic, 
Rubber, 
Glass, 

Legacy Waste Remediation in other census towns: 

Paper, 
Metal, 
wood, 
cloth 

Soil, 
Manure, 
C&D 

Volume 
Reduction 
due to 

decomposi 
tion of 
waste 

Total 

End 

product of 
legacy 

Plastic, 
Rubber, 

waste 

Glass, 

0 

Paper, 
Metal, 
wood, cloth 

Annexure-1B at Page-11 

Soil, 
Manure, 
C&D 

Quantity 

18% 

62% 

20% 

100% 

Disposal 
method 

1. 8500 
MT of 

plastic 
from 

legacy 
waste 

has been 
sent to 

Page4 

Dalmia 

factory 
as RDF. 
2. Scrap 
dealer 
and 

recyclers. 

Land 

Filling 

Reference 

Annexure 
IC at 

Page- 19 & 
20 

(05/06/2023) Report 
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SI. Parameter 1"Six-Monthly 
No. 

3. Solid Waste 
generated 

4. Solid Waste 
Processed 

5 

2 

SI. 

1. 

Material 
Recovery 
Facilities 
(MREs) 

No. 

Token Et 
GHCIPB (A.P) 

Regd, No. 226:6 
Exply 

08/0`2028 

Liquid 

Parameter 

Waste 

Report 
(05/06/2023) 

generated 

Liquid 
Waste 

processed 

215.21 TPD 223.45 TPD 

Report 
(13/12/2023) 

2dsix 
Monthly 

45.36 TPD 

3 MRFS are 

Manually 
|operational 

from 

(12 TPD), 
6 MRFs are 
completed 
With main civil 
infrastructure, 
(21 TPD) and 

(14TPD) 
6 MRFs 

proposed (24 
TPD) 

1"Six-Monthly 
Report 

4 MRFs are in 

advance stage e) 
of construction 
(66.5%) 

(05/06/2023) 

51.49 MLD 

[re-estimated 

236.48MLD] 

c) 

Itanagar 

a) Manually operational 
including outsourced :7 
Nos 

b) 100% Civil works 

completed :4 Nos 
Under construction: 6 

Nos 

d) 

Govt. of A.P. 

3 Six-Monthly Report 
(30/06/2024) 

|) 

215.02 TPD 

Table - B:Status of liquid waste management as on 31/12/2024 : 

Chief Engineer 
Deptt. of UD &Housing 

44.49 TPD 

Proposed under Special 
Assistance to State 

Investment Capital 
(SASCI):5 Nos 
Proposed under Ring 
Fenced Account : 5 Nos 

After completion, Total capacity) 
of 27 MRFs above shall be 134 
TPD. 

2""six-Monthly 

Processing equipment and 
machineries shall be 

Report 
(13/12/2023) 

procured under SBM-2.0 

48.42 MLD 

3'Six-Monthly 
Report 

(30/06/2024) 

a) 

47.2 MLD 

b) 

0.16 MLD 

(160 KLD) 

4h Six Monthly Report 
(31/12/2024) 

217.38 TPD 

54.66 

Functional : 11 Nos 

Civil Works 
completed/not yet 
functional:2 Nos 

c) Work in active progress 
:11 Nos 

d) Proposed- 3 Nos 

Page |5 

under SBM 2.0 have 

been procured under 
SBM 2.0 for 13 towns. 
For waste collection & 

transportation, 28 Nos 
of tractors& trucks 

have been procured 
under sanitation 
program of UD&H. 

Another, 18 Nos of 
vehicles have been 

procured under Swachh 
Bharat Kosh (SBM 2.0) 

4hsix-Monthly 
Report 

(31/12/2024) 

47.63 MLD 

0.177 MLD 

e) Processing machineries Annexure 
|Iv(B) at 
Page- 117 
to 119 

Reference 

JAnnexure 
| at Page 

114 

JAnnexure 
I1l at Page 
115 
Annexure 

V(A) at 
Page- 116 

Reference 

[Annexure-VI(A) 

at Page-122] 

3 (three) projects 
completed and 2 

shall be 

(two) projects 

completed by 

31.03.2025 

[Annexure-VI(A) 

at Page-122] 
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In addition to above, the following directions were given by the Hon'ble NGT for compliance 
(Directions cum Compliance are numbered serially as given in the Order dtd. 08.08.2024): 

INO 

8.i To re-assesS and submit the factual position on the ground with respect to the 
quantity of legacy solid waste, methods adopted for its treatment and quantity 
disposed including extent of reclamation of land; 

Compliance: The report of quantified data on residue management of the legacy 
waste from Itanagar and Pasighat as shown at Table-A above, has been enclosed at 
[Annexure-IC at Page-12 to 20]. 

Quantification & Characterization of Legacy Waste was assessed for 15 towns by 
experts in Phase-l Study conducted by GTRE GREEN PVT. LTD.[Annexure-IA at 
Page-9]. 

Page 6 

Phase-ll Study for additional 12 towns has been approved and shall be completed by 
May'2025 [Annexure-IA at Page-10]. 

Legacy waste remediation is completed for Ziro and is under progress for Aalo. 

1rr 

A project on Scientific disposal of Municipal Solid Waste facility for Itanagar (also 
referred as Waste to Charcoal Plant" is being taken-up by Itanagar Municipal 
Corporation in collaboration with M/s 7 Hills Nexgram. [Agreement placed at 
Annexure- ID at page- 21 to 113] 

Compliance : 

8.ii With regard to the liquid waste the factual positions of sewage generation, the 
Committee will re-assess the same and method of treatment including disposal of 
treated waste water has to be furnished. The treated waste water quality analysis 
report will also has to be furnished; 

Assessment of sewage generation were carried out by NCPE Infrastructure India Pvt. 
Limited and Used Water Treatment proposals with methods of treatment for 27 towns were 
prepared [Annexure-VI(B) at page-123] and the DPRs are under examination for accord 
of technical sanction for onward floating of tenders shortly. [Annexure- XIl at Page-139 & 
140] 

Chief Engineer 

Under Swachh Bharat Mission-Urban, State High Powered Committee (SHPC) has 
approved detailed project reports (DPR) for the implementation of Used Water 
Management projects in 27 urban towns with a total project cost of 167.99 crore including 
Rs. 113.75 crore CAPEX and Rs. 54.24 crore OPEX. In view of population size and 
sewage generation, CPHEEO recommends Bio tower with co-process for faecal sludge for 
large towns and Standalone Faecal Sludge treatment plant (FSTP) for smaller towns. 
-Asçordingly, the following Nos of projects were approved as under: 

Deptt. of UD & Housing 
Govt. of A.P. 
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1. 

NO T2R 
Tokente 

GHÇIPEA.P) 
Regd) No/ 22663 
Ex 

OF 
O&lo20%rar trom above, FSTP/STP is also adopted as co-treatment: 

Bio-Tower STP (Sewage Treatment Plant) in 14 towns with co-treatment facility for 
faecal sludge. 
Standalone Faecal Sludge treatment plant (FSTP) in remaining 11 small towns. 
Ço-treatment FSTP unit in 2 (two) towns having existing STP (Pasighat &Tawang). 

A decentralized treatment approach undertaken through the Johkasou Sewage 
Treatment Plant (STP) with a capacity of 200 Kilo Liters per Day (KLD) for rejuvenation 
of the Yagamso river, Itanagar was completed and is presently functional. The STP 
plant is currently running 24x7 with 75% capacity i.e. 160 KLD while remaining 25% of 
total capacity is available for sudden surge in volume of sewage and future population. 
The plant is connected to 500 households residing in 100 buildings having 2500 
number of individuals.[Annexure-XI at Page- 137 & 138] 

The construction of a Faecal Sewage Treatment Plant (FSTP) at Chimpu, Itanagar with 
a capacity of 100 KLD is completed and is presently functional. 

The STP, Pasighat(4 MLD) is targeted to be completed by 31 March, 2025. 

The STP, Naharlagun (3 MLD) is targeted to be completed by 31t March, 2025. 

Page |7 

The Septage Treatment Plant (40 KLD) for the cluster of towns (Namsai, Roing & Tezu) 
100% complete and operational. [Annexure- VIll at Page- 125 to 127] 

8.iiDetails of budget breakup with regard to utilization of ring-fenced amount or 
other funds for the above purposes are to be furnished. 

Compliance: 

Budget provision have been kept for functionalization of on-going MRFs with addl 
infrastructures & Clo MRFs for remaining towns, Remediation of legacy waste, Rs. 50 
Lakhs for each ULBs/DUDA as discretionary fund for Solid Waste Management, 
Providing dedicated 11 Kv line and installation of 630 KVA Transformer at municipal 
Garbage dumping site for the establishment of Waste to Charcoal Plant, Weigh bridge at 
dumping site, Chimpu, Itanagar, Used Water treatment Projects and Procurement of 
specialized sanitation transportation vehicles, equipments (for 5 years), Quantification 
and Characterization of fresh/legacy waste for 12 towns and Establishment of PMU for 5 
years. 

The budgetary break-up [Annexure-XIl at Page-141] is tentative and its various 
components shall be approved and sanctioned over a period of time on need basis by the 
Environmental Monitoring Committee (EMC).[Notification at Annexure-XIV(A) at Page 
142] 

Earnest efforts are being made by the state government by prioritizing projects in 
a phased manner by exhaustive deliberations amongst all stakeholders at Environmental 
Monitoring Committee meeting chaired by the Chief Secretary, GOAP. [Minutes of last 
EME meeting Dtd.27.11.2024 at Annexure-XIV(B) Page- 143 to 146] 

Chief Engineer 
Deptt. of UD & Housing 

Itananar 
Govt. of A.P. 

881



Workshops and exposure tours to places with successful SWM model cites are being undertaken 
periodically by government functionaries, stakeholders, local NGOs & entrepreneurs. In order to 
bridge the gap between waste generation and segregation and also to comply with the directions 
in OA 606/2018 by Hon'ble Tribunal, regular review meetings are taken by the Chief Secretary, 
Commissioner (Urban Affairs) and respective Deputy Commissioners (DCs) at district 
headquarters. An exhaustive conference of all DCs was held on 16"& 17" Jan' 2025 which was 
chaired by Hon' ble Chief Minister, Hon' ble Dy Chief Minister, Hon' ble Cabinet Ministers as 
well as all technocrats and bureaucrats led by the Chief Secretary. Extensive IEC campaigns and 

It is prayed that this Affidavit progress report filed by Shri Taring Darang, Chief Engineer Urban 
Development & Housing, Government of Arunachal Pradesh may kindly be considered and taken 
on record. This respondent also craves the permission of the Hon'ble Tribunal to file additional 
reports, as and when reqired. 

Verified 

OTAR 

I, the above-named deponent, do hereby verify that the facts stated in the above affidavit are 

true to my knowledge and belief. No part of the same is false and nothing material has been 
concealed there from. 

Token Efe 
GHOPB (A.P) 

Roga. Nq805 

VERIFICATION 

INDI 

this the.S.day of 

Page 8 

Token Ete 
NOTARY, GOVT. OF INDIA 

GHCIPB (A.P) 
Regd. No.: 22683 

DEPONENT 

Chief Engineer 
Deptt. of UD & Housing 

Govt. of A.P. 

Itanagar 

2025. 

DEPONENT 

Chiei Engineer., 
Dept. of UD & Housing 

Govt. of A.P. 
Itanagar 

NOTARY PUBLIC: OATH COMMISSIONER 
Solemnly affimed before me this day, 
Certify that I read over and Explained the 
contents to the declarant and tthat the decarat 
seemed perfectly to understand them 

cleanliness drives are also being carried out statewide. 

Expily batg 
08/08/2028 
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Annexure-IA 
 

Assessment of Quantity & Physical Composition of Legacy waste 
(Phase-I Study conducted by GTRE GREEN PVT. LTD. ITANAGAR) 

Sl 
No. 

Name of 
ULB 

Quantity of 
legacy waste 

(MT) 

Fine fractions 
(Soil/Sand/Silt) 

(%) 

Scrap polymeric 
& combustible 

material (%) 

Stone/Brick 
(%) 

Miscellaneous 
(Metal,Glass& 

Other inert)   
(%) 

1 Aalo 6898.24 65 18 10 7 

2 Basar 3384.58 73 8 13 6 

3 Bomdila 3745.38 68 9 14 9 

4 Changlang 1454.61 65 15 5 15 

5 Daporijo 4260.83 68 14 10 8 

6 Itanagar 26253.94 80 6 9 5 

7 Jairampur 1056.66 70 10 6 14 

8 Khonsa 2273.04 75 6 11 8 

9 Miao 2964.73 68 9 11 12 

10 Namsai 20073.11 70 9 14 7 

11 Pasighat 29842.605 71 11 13 5 

12 Roing 12811.36 69 13 6 12 

13 Seppa 1905.65 78 7 9 6 

14 Tezu 13619.51 72 7 14 7 

15 Ziro 177.69 65 15 13 7 

  Total = 130721.93         
Note: Legacy waste remediation is completed for Ziro and is under progress for Aalo.  

Phase-II study is being undertaken for remaining 12 towns. 
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Legacy Waste Remediation at Ziro (Completed) 

 

 
 

Legacy Waste Remediation at Aalo (in progress)

 

ON-GOING LEGACY WASTE REMEDIATION 

Sl. 
No. 

Name 
of 

Towns 

RDF 
(KG) 

FINE 
SOIL 
(KG) 

COARSE 
SOIL IN 

(KG) 

STONE 
(KG) 

TOTAL 
LEGACY 

(KG) 

METHOD OF 
TREATMENT 

RECLAMATION 
OF LAND 

(Sqm) 
REMARKS 

1 Ziro 9910 49170 55770 88120 202970 Bio-mining 105 Completed 

2 Aalo 16430 45770 44840 53230 160270 Bio-mining 11,500 In progress 

Annexure-IB 
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Annexure-II 

Solid Waste Generated by all Census Towns for the month of Dec’ 2024  

Sl.No Name of Towns/ULBs Solid Waste Generation (TPD) 

1 Aalo 8.2 

2 Anini 1.13 

3 Basar 5 

4 Boleng 2 

5 Bomdila 7 

6 Changlang 6 

7 Daporijo 8 

8 Deomali 2.5 

9 Dirang 3 

10 Hawai 3.1 

11 Itanagar (IMC)  
87 12 Naharlagun(IMC) 

13 Jairampur 4.2 

14 Khonsa 5 

15 Koloriang 4 

16 Longding 3.33 

17 Miao 3 

18 Namsai 7.6 

19 Pasighat 14 

20 Rupa 1 

21 Roing 6 

22 Sagalee 0.99 

23 Seppa 7.23 

24 Tawang 9 

25 Tezu 5 

26 Yingkiong 4.1 

27 Ziro 10 

                     Total   = 217.38 
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Annexure-III 

          Solid waste treatment/processing 

Sl.No Name of Towns/ULBs Solid Waste Processed (TPD) 

1 Aalo 1.5 

2 Anini 0.04 

3 Basar 1.5 

4 Boleng 0 

5 Bomdila 3 

6 Changlang 0.06 

7 Daporijo 4.5 

8 Deomali 0.5 

9 Dirang 0.13 

10 Hawai 1.2 

11 Itanagar 
16 

12 Naharlagun 

13 Jairampur 0.15 

14 Khonsa 1.25 

15 Koloriang 0.13 

16 Longding 1.3 

17 Miao 0.28 

18 Namsai 3.48 

19 Pasighat 7 

20 Rupa 0.3 

21 Roing 1 

22 Sagalee 0.05 

23 Seppa 1.2 

24 Tawang 1.08 

25 Tezu 0.21 

26 Yingkiong 0.8 

27 Ziro 8 

                     Total   = 54.66 
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Annexure-IV (A) 

Status of Material Recovery Facilities (MRFs) 

Sl.No 
Name of 
Towns 

Capacity 
(TPD) 

Physical 
progress (%) 

Timeline for 
completion 

Status of MRFs Remarks 

1 Anini  2 100 Completed Not functional   

2 Basar  2 100 Completed Functional   

3 Daporijo 5 100 Completed Functional 
  

4 Longding 2 100 Completed Functional   
5 Ziro  5 100 Completed Functional   

6 Namsai 5 100 Completed Functional   

7 Pangin 2 100 Completed Functional 
  

8 Tezu 5 100 Completed Functional   

9 Seppa  5 100 Completed Functional   

10 Hawai 2 100 Completed Functional   

11 Koloriang 2 100 Completed Not functional   

12 Khonsa 5 100 Completed Functional   

13 Aalo 5 100 Completed Functional   

14 Bomdila 5 55 Mar-25 Sanctioned 
March'2024 

  

15 Sagalee 2 85 Mar-25 do   

16 Miao 5 90 Mar-25 do   

17 Deomali 2 60 Mar-25 do   

18 Tawang 5 5 Mar-26  Sanctioned 2025   
19 Roing 5 10  Mar-26  do   

20 Dirang 5 20  Mar-26  do  

21 Yingkiong 5 5  Mar-26  do   
22 Changlang 5 5 Mar-26  do   
23 Doimukh 2 15  Mar-26  do   
24 Ruksin 2 20 Mar-26 do   
25 Jairampur 5     Yet to be sanctioned  Proposed 

under Ring-
Fenced A/c 

26 Rupa 5     do 
27 Boleng 5     do 
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 New Holland Tractor: Model-5510 Excel, 2WD with Bull Max Loader & Grabber Bucket of 1.30 
Cum. (10 Nos.)  
 

 Ashok Leyland Truck: 1015TE 5 Cum Tipper BS-VI Truck (18 Nos.)  
 

 18 Nos of Ashok Leyland Bada Dost i4 Sanitation Vehicles procured under Swachh Bharat Kosh 
(SBM 2.0)  
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Annexure-V 
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Segregation & Processing of Solid Waste 

 

 

 

 

 

 

 

 

 

 

 

IEC & Cleanliness Drive 

 

 

Annexure-V 

995



P a g e  | 122 
 

 

Monthly Report on Sewage Waste Management by all Census Towns for the 
month of Dec’ 2024 

Sl.No Name of Towns/ULBs 
Quantity of Sewage 

generated (MLD) Sewage treated (MLD) 

1 Aalo 4.8 0 
2 Anini 0.36 0 
3 Basar 0.62 0 
4 Boleng 0 0 
5 Bomdila 2 0 
6 Changlang 1.2 0 
7 Daporijo 1.3 0 
8 Deomali 0.54 0 
9 Dirang 0.41 0 

10 Hawai 0.65 0 
11 Itanagar 

14.4 
0 

12 Naharlagun 0.16 
13 Jairampur 0.61 0 
14 Khonsa 1.84 0 
15 Koloriang 1.28 0 
16 Longding 0.24 0 
17 Miao 0.45 0 
18 Namsai 2.4 0.017 
19 Pasighat 1.2 0 
20 Rupa 0.41 0 
21 Roing 1.68 0 
22 Sagalee 0.72 0 
23 Seppa 3.66 0 
24 Tawang 1.28 0 
25 Tezu 1.38 0 
26 Yingkiong 2.1 0 
27 Ziro 2.1 0 

 Total   = 47.63 0.177 
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Assessment of Sewage Generation &Used Water Treatment Proposals
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On-going projects under Sewage/ Septage Management 

Sl. 
No. 

Name of 
Project 

Capacity 
Functional 
Capacity 

Physical Progress % 

Remarks 
June’2024 Dec’ 2024 

1. 

FSTP at 
Namsai, 
Chowkham, 
Tezu& Roing 
cluster 

0.04 MLD 0.017 98 100 
Operation started on 
25.09.2024 

2. 
STP at 
Naharlagun 

3 MLD - 25 25 

Revised timeline 
31.03.2025 
 
In pursuant to Govt. 
meeting minutes no. 
DULB-
14041/1/2022/1350-
53, dated 9th Oct’ 
2024, directed to re-
design the STP to 
FSTP (Survey and re-
designing is under 
progress) 

3. 
STP at 
Pasighat 

4 MLD - 59 68 Timeline 31.03.2025 

4. 

Septage 
Treatment 
Plant (FSTP) 
at Chimpu 

0.1 MLD - 98 100 
Operation started on 
09.09.2024 

5. 

Johkasou STP 
in upstream of 
Yagamso 
River 

0.2 MLD 0.16 MLD 
100 

(Functional) 
100 

(Functional) 
Operation started on 
01.01.2024  

 Total 7.34 MLD 0.177 MLD     
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STP at Mabira road, Alubari village, Chowkham circle, Namsai District 
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STP, Naharlagun & FSTP, Chimpu
Annexure-IX 

1002



P a g e  | 129 
 Annexure-IX 

1003



P a g e  | 130 
 

Annexure-IX 

1004



P a g e  | 131 
 

 

Annexure-IX 

1005



P a g e  | 132 
 

STP,Naharlagun 

 

 

 
 

FSTP, Chimpu 
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STP, Pasighat 
 

 

 

Annexure-X 

1010



P a g e  | 137 
 

Johkasou STP in upstream of Yagamso River
Annexure-XI 
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(in Crores) 

BUDGET BREAK-UP UNDER RING FENCED ACCOUNT 

Sl No Name of Work 
Estimated 

Cost 
Remarks 

1 
Cost for functionalization of on-going MRFs with addl 
infrastructures & C/o MRFs for remaining towns 

50.00  

2 Remediation of legacy waste 42.30  

3 
Rs. 50 Lakhs for each ULBs/DUDA as discretionary 
fund for Solid Waste Management 

23.50  

4 

4(a) Providing dedicated 11 Kv line and installation of 
630 KVA Transformer at municipal Garbage dumping 
site for the establishment of Waste to Charcoal Plant 

4.81 Agreement enclosed 

4(b) Weigh bridge at dumping site, Chimpu, Itanagar 0.15  

5 Used Water Management Projects  55.24  

6 Procurement of specialized sanitation transportation 
vehicles and equipments (for 5 years) 

18.00  

7 
Quantification and Characterization of fresh/legacy 
waste for 12 towns 1.00 

Work Awarded & Study 
shall be completed by 

May’2025 

8 Establishment of PMU for 5 years 5.00 
RFP floated, work to be 

awarded 
TOTAL 200  
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